
"INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE (ORISSA)
BI·MONTHL V:· JUNE & JULY, 2020"

No. of Family Courts Pendency Position in Family Courts

SI. Name of the Family Courts Exists
No. Judgeship or not Opening Balance

Institution during the Disposal during the
Pendency as on

Sanctioned Working
as on 01.06.2020

months of June & July, months of June & July,
31.07.2020

2020 2020

I Angul Exist I I 297 0 0 297
2 Balasore Exist I I 3586 129 0 3715
,.,

Bargarh Exist I I 992 22 0 1014.)

4 Bhadrak Exist I I 2883 63 2 2944
5 Bolangir Exist I I 551 5 0 556
6 Boudh Exist I I 232 6 0 238
7 Cuttack Exist I I 3360 106 19 3447
8 Dhenkanal Exist I I 592 33 0 625
9 Ganjam,

Exist I I 2264 16 2 2278
Berhampur

10 Jagatsinghpur Exist I I 1037 60 6 1091
II Jajpur Exist I I 1588 53 0 1641
12 Kalahandi,

Exist I I 262 0 I 261
Bhawanipatna

13 Kendrapara Exist I I 2918 III 0 3029
14 Keonjhar Exist I I 731 30 0 761
15 Khurda Exist I I 1603 29 0 1632
16 Bhubaneswar Exist 1 I 5509 155 0 5664
17 Koraput,

Exist I I 477 3 0 480
Jevnore

18 Mayurbhanj,
Exist I I 1571 15 2 1584

Baripada
19 Nabarangpur Exist I I 160 7 0 167
20 Nayagarh Exist I I 1073 53 12 1114
21 Phulbani Exist I I 253 8 I 260
22 Puri Exist I I 1367 42 I 1408
23 Rayagada Exist I I 150 2 3 149
24 Sambalpur Exist I I 786 7 1 792
25 Sonepur Exist I I 288 6 6 288

26 Sundargarh,
Exist I I 1102 0 2 1100

Rourkela

TOTAL 26 26 35632 102 58 36535


